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It has now been decided that the
special dispensation would continue
to be exercised in descrving cases by
the Commissioner with the
approval of the Chairman. However
the entire issue is being reviewed
once again before the commencement
cf the next academic session.

prior

The olher references are to routine
administrative matters. The Govern-
ment is  always willing to discuss
matters  with Kendriya Vidyalaya
Sangathan employees’ Associations
with a view to looking into their
genuine grievances so that appro-
priate solutions could be arrived at.
The Chairman of the Kendriya Vidya-
laya Sangathan  has recently held
meetings with different assocciations
representing  Kendriya Vidyalaya
Sangathan employees to examine
thelr grievances.
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Over stay of teachey al Kendriva
Yidyalaya, Moscow

1557. (DR, NARREDDY THULASI
REDDY: Will the  Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether it is & fact that many
teachers of Kendriya Vidyalaya,
Moscow, have been allowed to over-
stay there despite completion of
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(b) if so, the reason therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
(SHRI ARJUN SINGH): (a)

and (b) The latest position is being
ascertained from, Kendriya Vidya-
laya Sangathan and the requisite in-
formation will be laid the Table
of the Sabha.
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Sports Authority of India

1558. SHRI MENTAY PADMA-
NABHAM: Will the Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleased tu state:

(a) what was the annual expendi-

ture of Sports Authority of India in
the three years;

(b)  whether
assessment have
cost

any  independent
been made of the
benefit of such expenditures:

{ch what steps have been taken to
tap rural talent for various sports;

(d) whether it is a fact that most
of the expenditure of Sports Autho-
rity of India is being made for
administrative works:

(¢) if so, what is the ratio between
¢xpenditure for administration vs.:
funds actually spent on Sportsmen
in 1989-90 and 1990-91; and

(f) whether in view of the dismal
failure  of our athlete in interna-
tional competition  what steps are
proposed to be taken by Sports
Authority of India for better results
and talent scouting?

THE MINISTER OF
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (DE-
PARTMENT OF YOUTH AFFAIRS
AND SPORTS) WITH ADDITIONAL
CHARGE OF MINISTER OF STATE

STATE IN



